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Hon'ble Hr, K. Muthukumar, Member (A)

Hon'ble Dr. A. Vedaval 1 i, Member (.1)

3h. Sushi 1 Kedar,
S/o Sh. R. Kedar,

R/o 70/4, Sector-I,

M,8. Road, Saket,
New belhi. ...App'l

(P)V Ai d V0 c a 18 - N0 n s j

-versus-

1 . Union of India througPi
Mi n i s t r y o f He a 11 h X
Pami 1 y Wei fa re .. Ni rmaii Bhawan
New Delhi.

2. 0 e 0 f'81 d i" y ,
Ministry of Personnel ,,
Public Grievances and
Pensions, New Del hi, • s D 0 i1 i'"i ;

( P) y AdV0ca t e 'i. K, R, oac hoe v.-j ;
ORDFR (Oral)

(Plon'l/le Mr. K, Muthukumar)

On the last date notice was diret teii

10 be s e nt t o t he app1 i ca nt. as 11 wa no t e i>

that his earlier counsel was no more. Notice

was issued to the applicant on 17.2,97 on trie

address given in the aDplication. No-one

appears for- the applicant. Apparently, the

applicant has no interest in oulfsuing this

matter. The learned counsel for- tiie

resp0ndents subtni ts that the app11 cant has

retired from service five vears back.

The application is, fherefi

di sm issed -^flr/def aul t and non-orosecut ion.

(D i". A. /£:daVa111)

Member (J)

(K. MiltWukuwar)

Hemibe;- (A)


